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C.P.(IB) No.517/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.
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ORDER

Ld. Counsel for Operational Creditor and Corporate Debtor is present.

Ld. counsel appearing on the side of the Operational Creditor submits that he
is filing rejoinder by serving copy of rejoinder to the Corporate Debtor.

(Jinan K.R.)
Member (J)

List it for hearing on 10/09/2018.




